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THE MINISTER OF DEFENCE
‘(SARDAR SWARAN SINGH) : Yes, Sir.
Defence Services personnel who want to
marry foreign nationals have to obtain
permission of Government prior to con-
tracting such a marriage. Such permission
is not given where there are reasons to
believe that security will be jeopardised.

The existing instructions lay down the
procedure regarding entertaining foreigners
by Defence Services personnel and various
other aspects of contacts with them.
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+[CHINA NATIONAL DAY FUNCTION IN
New DELHI

1209. SHRI RAJNARAIN : Will the
PRIME MINISTER be pleased to state :

(a) whether it is a fact that the Chinese
Embassy in New Delhi sent invitation
cards direct to the persons concerned for
participation in the China National Day
function in spite of the instructions of the
Ministry of External Affairs to the con-
trary;

(b) whether it is also a fact that police-
men in plain clothes had to be deputed
to examine the invitation cards of the In-
dian invitees; and

(c) if so, what are the details of the in-
cident?]
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1[THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI) : (a) The
Chinese Embassy sent invitations to In-
dian nationals in disregard of the proce-
dure laid down for a reception they held
on the 1st of August, 1968 on the occa-
sion of the anniversary of the People’s
Liberation Army.

(b) Since the Chinese Embassy sent the
invitations directly, appropriate security
measures had to be undertaken to identify
Indian invitees before allowing them to
enter the Chinese Embassy.

(c) There was no incident and only
few Indians attended the function.]

1210. [Transferred to the 28th August,
1968.] o
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t[PosT OF DIRECTOR, TELEVISION

| 1211. SHRIMATI BINDUMATI
DEVI : Will the Minister of INFORMA-
TION AND BROADCASTING be ple-
ased to state

\ (a) whether it is a fact that the peost of

the Director, Television, has been adver-
tised; and

t[ ] English translation.
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(b) whether all the posts of the Direc-
tors under the Ministry of Information
and Broadcasting are advertised?]
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+HTHE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH) : (a) Yes, Sir.

(b) No, Sir. Recruitment Rules for the
post of Director, TV Centre envisage
appointment by direct selection.]

SELECTION OF STAFF ARTISTE TO SERVE
ABROAD -

1212, SHRI BRAHMANANDA
PANDA. : Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state :

(a) whether there is a Selection Com-
mittee appointed by his Ministry to select
staff artists from the All India Radio
to serve abroad;

(b) if so, the names of the members
of the Committee;

(c) what are the service conditions im-
posed on such artists going abroad;

(d) the names of stations abroad where
such artists are at present serving ; and

(e) what action 1s taken against a sele-
cted staff artist who fails to join his
duty abroad?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : (@) and (b) No Selection Com-
mittee has been appointed to select AIR
staff artists to serve abroad. But on re-
quest from foreign broadcasting organi-
sations for Indian personnel for their
{gquxremcnts, AIR bhas been assisting

em. -

(c) An AIR artist selected for a foreign
broadcasting organisation has to resign
hg/her job in AIR before accepting the
offer.

(d) This information is not maintained.
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(¢) No action can be taken against any
person not on the rolls of AIR for his/
her failure to join a foreign broadcasting
organisation.

LEGISLATION TO DEAL WITH PROBLEMS
OF FILM INDUSTRY j ]

1213. DR. (MRS.)) MANGLADEVI
TALWAR : Willthe Minister of INFOR~
MATION AND BROADCASTING be
pleased to state :

(a) whether Government are considers
ing any proposal to introduce legislation
to deal with the problems of the film in-
dustry; and

(b) if so, the details thereof?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI K. K.
SHAH) : (a) Yes, Sir.

(b) The details of the proposed legis-
lation have not yet been worked out as
the whole issue is being considered in all
aspects in consultation with the various
interests.
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1[ACCIDENT TO ARMY VEHICLES

1214. SHRI PITAMBER DAS : Wil
the Minister of DEFENCE be pleased
to state

_(a) whether it is a fact that on the
night of June 21-22, 1968 two one-ton

t[ 1 English translation,



